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Declaration of Assets and Liabilities
Year-2025-2026
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Details of Immoyable assets
[Note: Properties in
have to be indicated
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I give herein below the details of my liabiliies / over dues to public financial

institutions and gos ecrnment dues:-
[Note : Please give separate details for each item]

s, Description Name & address of Bank / Amount

No. Financial Institutions(s) / outstanding as
Department (s) i O —
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8; ‘5, 965/"—'
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(i) Government Dues:

' (a) dues (o departments dealing
with government

accommodation

(b) dues to departments dealing
with supply o water
(v) dues to departments dealing
with supply of electricity
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(d) dues to departments dealing

| : |
with telephones " u i
..__.“,_(. )cldl?m (.|chl|lm\.nl~. dealing g i ;
! ! with governments transpon | :
E i (including aircrali and i 1
i | helicopters) ; o 3 i
! () Other dues, if any
'(6) | () Income Tax including surcharge
! [Also indicate the assessment 2085~ 24
| yvear upto which Income Tax j DM
l Return filed. Give also PAN AIU;;;EN s
: Permanent Account Number -
| | (PAN)]
| [ (i) Wealth Tax [Also indicate the
i ; assessment year upto which , _
| wealth Tax return {lkd ] B
. (iii) Sales Tax | dnl\ in case of : '
! : proprietary business] #
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Personal Defail

GPF/CPF/PRAN No. - ‘ 0I5 365400

Gender - E (M/F)

Date of Birth - [ (o]e 6 [« [9 ]9 |4 ] OOMMYYYY)

. = i —
Class/Group - ! i —l. (A/B/C)
Cadre - L DA Qgﬁ N
(Full Name e.g. B.A.S. - Bihar Administrative Service,
3.5.S.:~ Bihar Secretariat Service etc.)
Home District - | FAaT  CHAMPARAN '
I hereby declare that theabove details are true to the best of my knowledge and belief.
Signature: . @d{fm }’(Mlﬂl
Name of Employee: . NIBHA.. j'(fr) fﬁ/f}{I
Place: PATNA ’ Designation: "Dﬁ/?fiﬁfv ..........................
Date: §-—-03 .- 0026 Department. CﬂKf’?ﬂKé&ﬁchiO/\/

Please sign each page of the dectar ation. Asset declaration form must be Ad size

Note:
white paper with computer tyvped (single side) in prescribed format,




